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SHRI BHUPESH GUPTA: I should be 
the last person to ask him to imitate 
America. Only I said that even the 
Communists are getting passports in 
America. 

TRADE   CENTRES   AND   SHOWROOMS   IN 
FOREIGN COUNTRIES 

♦589. SHRI BABUBHAI CHINAI: 
Will the Minister of COMMERCE AND 
INDUSTRY be pleased to state; 

(a) how many trade centres and show 
rooms have so far been set up by 
Government in foreign countries; and 

(b) the expenditure so far incurred on 
them? 

THE DEPUTY MINISTER OF COM-
MERCE AND INDUSTRY (SHRI SATISH 
CHANDRA); (a) and (b) A statement 
giving the required information is placed 
on the Table of the House. 

 

 
SHRI BABUBHAI CHINAI: May I 

know whether there are any further 
proposals to establish such trade centres, 
and if so, where? 

SHRI SATISH CHANDRA: The trade 
centres afe being opened by the end of the 
current financial year at Beirut, Nairobi 
and Bahrein. It is also proposed to open 
two trade centres next year, one at Kabul 
and one in Africa.   The site is to be 
selected. 

SHRI BABUBHAI CHINAI: May I 
know whether the establishment of such 
centres have resulted in the expectation 
of the Government for more exports 
being realised? 

SHRI SATISH CHANDRA: The trade 
centres are generally meant to bring to 
the notice of the consumers in foreign 
countries products of our developing 
industries. These form part of 
promotional activities. Such centres are 
being maintained by advanced countries 
also. It is very difficult to assess the 
result directly flowing from these trade 
centres in terms of trade. 

SHRI BABUBHAI CHINAI: The hon. 
Minister said that these are for deve-
lopment of industries. Are they meant for 
development of industries or for 
development of export trade? 

SHRI SATISH CHANDRA: The object 
is to bring products of our developing 
industries to the notice of the consumers 
abroad. 
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SHRI N. M. LINGAM: According to 

the statement, the lion's share of the 
expenditure in regard to these trade 
centies goes to New York. May I know 
the commodities that are sought to be 
promoted for sale at this centre and 
whether this huge outlay is justified? 

SHRI SATISH CHANDRA: The hon. 
Member may find from the statement 
that the expenditure has been incurred 
since 1949 when trade centre was 
opened. The date of opening of the centre 
is given in the statement. Therefore, it is 
not too much in the case of New York. It 
has been one of the large centres and 
therefore the total amount spent is more 
than others. The major goods of export to 
the United States of America have been 
jute goods, tea, lac, managese ore, paper, 
castor oil, cashew-nuts, raw wool, etc. In 
these trade centres we are trying to 
exhibit handicrafts, handloonu and other 
industrial products. 

SHRI N. M. LINGAM: Is it not a fact 
that for commodities like tea, there are 
other bodies for promotional activities 
and that most of the articles mentioned 
by the hon. Minister are not propagated 
through these centres and whether 
handicrafts are merely exhibited at these 
trade centres? 

SHRI SATISH CHANDRA: Apart 
from the goods exhibited there, these 
trade centres receive trade enquiries, and 
pass them on to the traders here. Many 
new items have been introduced. We 
have also begun to export a lot of sea 
food to the United States of America. 

 

 
t [IMPORT   OF RADIO   PARTS   BY   M/s. 

SHARMA RADIOS, MORADABAD 

♦590. SHRI NAWAB SINGH CHAU-
HAN; Will the Minister of COMMERCE 
AND INDUSTRY be pleased to state whe-
ther it is a fact that M/s Sharma Radios 
of Moradabad in Uttar Pradesh have 
been given several licences for the 
import of radio parts, etc.; and if so, the 
number of licences together with their 
value, year-wise which were issued to 
this firm since the imposition of ban on 
their imports up to June, 1960 and the 
purpose for which they were issued? 

THE MINISTER OF INDUSTRY (SHRI 
MANUBHAI SHAH) : Yes, Sir. The import 
of the item "Radio Parts" is not banned. 
The details of the licences given to the 
firm since the October 1958-March 1959 
licensing period are given in the 
statement laid on the Table of the Sabha. 

STATEMENT 

The following licences were issued to 
M/s. Sharma Radios, Moradabad for 
import of radio parts falling under S. No. 
290/IV of the I.T.C. Schedule:— 

Period Licence No.       Value 
and date Rs. 

Oct-'58-March'59.   A-957525, 4.375 
dated 5-3-59. 

April-Sept. 1959-      A-860852, 8,750 
dated 24-9-59- 

Oct.'59-March'6o.   A-780923, 8,750 
dated 10-6-60 

The above licences were issued to the 
firm in question on the recommendations 
of the Director of Industries, Uttar 
Pradesh, Kanpur, for manufacturing 
radios in their factory. 

t[ ] English transition. 


